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t[THE MINISTER OF WORKS, HOUSING 
AND SUPPLY (SHRI MEHR CHAND  KHANNA) 
:    (a)   204. 

(b) 197 allotment letters were issued in 
bilingual forms i-e. in Hindi/English; 7 letters 
were issued in English.] 

f[BAN ON IMPORT OF INDIAN FILMS BY 
PAKISTAN 

164. SHRI V. M. CHORDIA: Will the 
Minister of COMMERCE AND INDUSTRY be 
pleased to state: 

(a) the date on which a protest note was 
handed over to the Government of Pakistan 
by the Indian High Commissioner in 
Pakistan in regard to the ban imposed by that 
Government on the import of Indian films; 
and 

(b) what has been the outcome of the said 
protest?] 

 

t[THE MINISTER OF INTERNATIONAL 
TRADE IN THE MINISTRY OF COMMERCE 
AND INDUSTRY (SHRI MANUBHAI SHAH): (a) 
A protest was lodged with the Government of 
Pakistan on the 17th March, 1962. 

(b)  The reactions of that    Government are 
still awaited.] 

t [EXTRADITION TREATY BETWEEN INDIA AND 
PAKISTAN 

165. SHRI V. M. CHORDIA: Will the PRIME 
MINISTER be pleased to-state; 

(a) since when the Extradition Treaty 
between India and Pakistan is under 
consideration; 

t[ ] English  translation. 
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(b) what difficulties stand in the way of 
finalising    the treaty? 

(c) whether it is a fact that lack of co-
operative attitude on the part of the 
Government of Pakistan is causing 
difficulty; and 

(d; if the answer to part (c) above be in the 
affirmativel what steps Government    
propose to    take in the 
matter?! 
J 

UTHE PRME MINISTER AND MINISTER 
OF EXTERNAL AFFAIRS (SHRI 
JAWAHARLAL NEHRU) : (a) A draft of the 
Extradition Treaty was handed over to the 
Government of Pakistan through the High 
Commission of India, Karachi on the 21st of 
December, 1959. 

(b) to (d) The draft Treaty is under 
consideration with the Government of 
Pakistan. The matter is being pursued by the 
Indian High Commission at Karachi with the 
Government of Pakistan, who have recently 
replied that the matter is under close 
examination and the authorities concerned 
are being consulted.] 

 

t [PAPER MILL IN M. P. 

166. SHRI V. M. CHORDIA: Will the 
Minister of COMMERCE AND INDUSTRY be 
pleased to state: 

(a) the reasons for which the paper mill in 
the Vindhya Pradesh region of Madhya 
Pradesh has so far not been set up by the 
Orient Paper Mills who were granted a lease 
of bamboo jungle on the condition that a 
paper mill would be started there; 
(b) whether Government have relaxed the 
above condition and if so, the reasons 
thereof; and 
(c) when the proposed mill is likely to be 
set up?] 
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f[ ] English  translation. 


